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= : g ELECTRlC ESTABLISHMENT UNIT - e,
: S i NEW DELHI MUNICIPAL. COUNClL
f PALlKA KENDRA NEW DELHI
Y Ref No’s o‘{EE u) /2023 o N, |
[The Managmg Birector. . . T
\_lthlanspext Cmpmatnon Pl P
~ {Govt: of ‘NCT.of Delhl) L S Vi & SRR
Delhl 410009 .y v R T ‘;9:;

5t 1L Regal‘dmg requlrement of 50 HMV Drlvers m NDMC 2 e P

Sir, - e e o g

skofHMV- -
alid HMV- -~
during the

iam d1rected to say that NDMC propoces to h\re 50 numb_
Diivers: from. DTC: The _HMV Drivers: shcu\d be holdmg-—”
License’ Wlthout *any pumshment under the ﬂotor Vehlcle A_

preceding last2 years e s R
7 You are requested to I<md|y forward the terms & cond\tlons of DTC
, forpzowdmg the drlvers ThlS may be accoroed £op pr\or\ty o R R R

Yours falthfully

: e ) ADi-re(‘:tor'SéHie)lfBrésaﬁe\)
CopyiEo: - - o S Daler 31-10-202309:432
vommlssmner (Transp_c)rt), GNCTD. . .A pRA SRR 324
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DELTI TRANSI
(GO, OF Nt

LD ESTATE: \ll \\’l)HIII

RITARBARIN

Nuo= PTDODTC

‘()\\1 CORPORA TTON
JOE DRI

Pated: 02112023

T, s 1,
: l‘inulnnl\mmmh
."l foetric I¢ ‘ctablishment it ll ) s E
New Delhi Municipal ¢ mmu_l. "
- Palika Kendra: New Dethi == :
Suli- Regarding requireiient o 30 TIMYL! IC Drivers in NDMG.
Sit
Ihis is in reference toyour lLllu no. S. O(l P8 l])//\— "(llu ""12-307 SE(Este)-1 dated
_“! 102023 regarding uqunumm ol 50 ll\f]\/ Dn\ cirs in NDMC. L
2 I the above context. please find enclosed the duly approved Terms & Conditions for
Prenidine DTC Drivers in NDMC(copy encloscd).. - ' DT s S 5

This is for information & Turther necessary

Enek As ahoves

« aclion at your tnd, please.

Yours laithlully.

— e

{Panky) Kumar)
Vanager(Personnel)
~ Mobile- 8744073183

CX Scanned with OKEN Scanner
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TERMS & CONDITIONS FOR PROVIDING DTC

DRIVERS IN | \umgg

During the period of service of these drivers in NDMC, th\ will continne to driaw

the pay presently being deawn by them in DR ith .lll the .\pplu-'ll)h-

allowanees. bonus ete, o/ DTC, AR -

Fhe NDNMC avill reiniburse lhc Jeave salary. pension C'(i_l,:ll:_l'.i|‘rﬁ}j?}lb. P17 cte. in achial

- Lo

i 4 ¥

Lere

as per .mpln\\hk mh.\ ol DIC,

The drivers will be poverned by (he medical rules ul th I)l( .m(l NDMC will

reimburse: m\ ment off muhml bills in actual to 1 T :
These drivers will be governed by the leave rules d]‘»pllthlL‘ lt) llu.m in DTC,

I\

The perioad of deployment ol the employee commences. on lhc d.,m_ he: hands aver

1hc che nnu. ol hl\ postin this Cor pnmlmn and ends on th dalc. on whmh he asﬂumus

duy in th parent department.

The NDMC shall maintain the attendance record as wdl as. luw:. dc.lculs mcl forward -
the details of the preceding month to DT C‘ \vnhm one wcel\ flitcx the end of every
month. - -

The dutics of these drivers will exclusively be ullh/Cl HTNDI\TC and the.v will not

be tr m<1(:1de_Lo_nm_moamqu.mn/—dqml tment oumde 1hL ﬁdmm cont1 01 ol \JD MC

Vil

In case ul _promotion. the. Drivers shall be l(.pdlll:lCd o DTC 101 1ommc the Dunu

ol lllghcr l'cspon.\j)lvlllllcs. Drivers will be lt_[ﬂ{l(_(_‘ d b\ cqual numher ot Dn\ ers in

ume.
“The drivérs must report'to DTC medical board for conducting regular medical

examination as per guidelines issued by this Corporation vide letter No.PLD-

<

sal.

3 Drver Medical/2019/293 dated 22/01/2019(copy enclosed).

The NDMC shall pay the quarterly salary of thqc 50 l-h\-'l\’ regular drivers in
advance to DTC by the 15 5™ of the first month of cvery quarter.

The diivers will be governed by the rules/ 1'6"uu1uli0hs ol DTC and any violation of
the duties hy the dlU\le observed by NDMC will nuult mlo lLP]:\CCH’!LH[/L‘I\&lphll wy
action as per merit ul; the case by DTC,

The tentative estimated Timancial implicnlli"m‘l ol regulin driver is Rs. 7()\600 bcl‘
month @nd the total financial implication lor dL‘p"l'ﬁli’ng'S'(')'L"{_; lar drivers will be
approximately Rs. 35 lukhs excluding pensionary benelits, medical expenses and

sther emiployee henelits ele.

C} Scanned with OKEN Scanner



Qecretaw

No. ‘\420“/332’?02'3~C(Esu) ) (E file . No. 144979)

To =

R /‘
T ‘ \ 7 1 1 b e ! Cl.y J
|
o e, 3”\“@ Ve CERELall sraruifies! OIS
I“ﬁ_d NEW DELHI MU %PQL;_?%UNCIL
S “ i Sy D, T id)-110004
S Ank‘tq Chqkravqﬁ% : A S 317*}(| ﬂﬂ l“ "I'I'L‘ltl':::_‘Knu::.sz.ml M-\m r:lznu (‘;nlhl 11n001 . r

-

Dated 22.1_1 zozc A

> V‘F Omc-a

«~ N \\ The Managmg Dlrector ¢ X t
/ F) \} - ’Delthranspoﬁ Corpora'uon 2 KR ks
UQ\\4\ /" (Govt-of NCT of Délhi) z Da’te ;,M/} 1) \ 9_02, 7
Delhi-110009° : s
'.-,7 // 4 ool : : ‘} B
,// ' {,)>)/ Subjcct: Regarding requirement of SO'HMV DTC Drivefs in NDMC. : 559 7
QS 33}!’/2_ _5

Q/ :s“ %\\\ {\L@k\g >

No. PLDDTC/2073/.V5-'2"8‘2 "aated'

5 \A &
VA S
XN '\:\ . ‘ |-am._ directed -to refer to your Office's . letter
N 02.11.2023 on the subject cited above and to convey tha approva of-the: Ccmpetent
: '_,/ Authonty for acceptance of the terms and condmons as s’uplﬂated in ﬁ‘e under-r_eference e
0 letter for prowdmg 50 HMV Drivers. to NDMC - Rreo
TR 2.~ -itis: Iherefore requested to k\nd|y provnde the- hst.cn‘jo_HM Vo dnvers alo ongwith
other requvsne details who are willing and clear’ from vigilance angle. & a]:o medlcally fit -~
1o perforrn ’the requisite-duties attached with the post for further processmg in the matter
f.
U
A ours fanthfully.

(Dr. Anklta Chakr%?a/rk' - =

Secretary, NDMC -

Copy to:
1. Commissioner (Transp'ort), GNCTD
5 PS to Chairman, NDMC

t(}w . i

o~

v

‘Tel.:s1-11-2374z451,Fax:91.11-23363@941e-hian:' secretary@ndme.govin - ¢ -
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